(TEM NO. 109 COURT NO. 10 SECTI ON

XV
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO. 37 OF 1998
TATA | RON & STEEL CO LTD Appel | ant
(s)
VERSUS
CHI EF | NSPECTI NG OFFI CER & ORS Respondent

(s)

(Wth appln(s) for intervention and intervention)

WTH G vil Appeal NO 2309 of 1999

Date: 26/10/2004 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR JUSTICE S. H KAPAD A
For Appellant(s) M. A ay Aggarwal, Adv.

M. Rajan Narain, Adv.

M. Sanj eev Dahiya, Adv.

For Respondent (s) M. Ashok Mat hur, Adv.



M. Raj esh Pathak, Adv.

M. Deba Prasad Mikherjee, Adv.

M. Sommath Mikherjee, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Adj our ned by anot her four weeks to enabl e t he counsel for

respondents to get instructions in terns of the |ast order.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Master

t he



